
10 

11 

12 

13 

14 

17 

18 

Srl 

15 

16 

20 

19 

21 

22 

23 

7 

24 

25 

4 

26 

3 

5 

27 

2 

28 

1 

Appeal Number 

ITA 648/SRT/2024 

ITA 494/SRT/2025 

ITA 510/SRT/2025 

ITA 530/SRT/2025 

CISCO WEBEX MEETING ID 2642 174 7421 AND PASSWORD 1234 (AT: 10:30 AM) 

ITA 532/SRT/2025 

ITA 607/SRT/2025 

ITA 679/SRT/2025 

ITA 1014/SRT/2025 

ITA 898/SRT/2024 

ITA 1011/SRT/2024 

ITA 1022/SRT/2024 

ITA 1216/SRT/2024 

ITA 1277/SRT/2024 

ITA 1284/SRT/2024 

ITA 1369/SRT/2024 

ITA 1/SRT/2025 

ITA 93/SRT/2025 

ITA 290/SRT/2025 

ITA 310/SRT/2025 

ITA 341/SRT/2025 

ITA 342/SRT/2025 

ITA 758/SRT/2024 

ITA 772/SRT/2024 

ITA 777/SRT/2024 

ITA 836/SRT/2023 

ITA 320/SRT/2025 

ITA 555/SRT/2025 

ITA 306/SRT/2024 

CAUSE LIST OF SMC BENCH FOR 19-JANUARY-2026 (MONDAY) 

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT 
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER 

Assmt. Year 

2010-11 

2010-11 

2011-12 

2012-13 

2021-22 

2017-18 

2018-19 

2011-12 

2005-06 

2012-13 

2017-18 

2014-15 

2013-14 

2010-11 

2017-18 

2011-12 

2017-18 

2011-12 

2017-18 

2012-13 

2012-13 

2010-11 

2014-15 

2015-16 

2010-11 

INCOME TAX APPELLATE TRIBUNAL, SURAT 

2012-13 

2017-18 

2011-12 

IN COURT ROOM 1 

[A] NITIN MADHUKAR MAHAJAN 

[A] YUSUFBHAI GAFURBHAI SHAIKH 

[AJ SHRI PRAMODBHAI BHIKUBHAI DESAI 

[A] NILESHKUMAR KANTILAL MODI 

[A] NILESHKUMAR KANTILAL MODI 

[A] RADHABEN AHIR 

[A] ISHWARBHAI SHANTILAL PATEL 

|[A] DINESHCHANDRA RAMDAS PATIL 

[A] ADIL NOSHIRVAN SHETHNA 

[A] MAHAVIR AGRO INDUSTRIES 

Assessee Name 

[A] PRATIKKUMAR RAMESHBHAI PARMAR 

[A] RAMESH KUMAR SINGH 

[A] GHANSHYAMBHAI DUNGARBHAI SUTARIYA 

[A] BANKIMCHANDRA BIPINCHANDRA KINKHABWALA 
[A] SUREKHA VIJAYBHAI VISAVE 

TAJ LATE NOORULKALAM SHAIKH THROUGH HIS LH HUSNEJAMAL N SHAIKH 
[A] RAMESHBHAI CHHAGANBHAI RANPARIYA 

TAl SANYUKTABEN VINODRAI VASHI 

[A] YUVRAJSINH RAJENDRASINH RATHOD 

[A] RITESHKUMAR BHUPENDRABHAI CHOKSI 

[AJ RITESHKUMAR BHUPENDRABHA CHOKSI 

TA DEEPAKKUMAR NANDLAL RAJYAGURU 

[A] KAMLESH KUMAR GADIYA 

[A) AKSHITA VIKRANT PATEL 

[AL HEMANT BALWANTRAI DESAI 

[A] SIDDHA CONSTRUCTION 

TA] HARISHBHAI RATILAL PATEL 

[A] SALIMUDIN KALUMIYA MASHHADÊ 

Remarks 

For Assistant Registrar 
07-Jan-2026 



1 

4 

5 

7 

8 

10 

11 

12 

13 

14 

15 

16 

17 

18 

19 

20 

21 

Appeal Number 

ITA 1004/SRT/2024 

TA 1236/SRT/2024 

CISCO WEBEX MEETING ID 2642 174 7421 AND PASSWORD 1234 (AT: 10:30 AM) 

ITA 1237/SRT/2024 

ITA 1334/SRT/2024 

ITA S37/SRT/2025 

ITA 742/SRT/2025 

ITA 837/SRT/2025 

ITA 137/SRT/2025 

ITA 400/SRT/2025 

ITA 450/SRT/2025 

ITA 493/SRT/2025 

ITA 556/SRT/2025 

ITA 869/SRT/2025 

ITA 1115/SRT/2025 

ITA 1117/SRT/2025 

ITA 1122/SRT/2025 

ITA 1092/SRT/2025 

ITA 376/SRT/2025 

ITA 438/SRT/2025 

ITA 444/SRT/2025 

ITA 744/SRT/2025 

CAUSE LIST OF SMC BENCH FOR 20-JANUARY-2026 (TUESDAY) 

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT 
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER 

Assmt. Year 

2016-17 

2009-10 

2010-11 

2017-18 

2012-13 

2014-15 

2013-14 

2008-09 

2011-12 

2012-13 

2011-12 

2017-18 

2017-18 

2013-14 

2013-14 

2018-19 

2011-12 

2017-18 

INCOME TAX APPELLATE TRIBUNAL, SURAT 

2018-19 

2015-16 

2019-20 

IN COURT ROOM 1 

[A] AVANIISH SURYAVADAN MEHTA 

[A] ABHISHEKKUMAR MAHESHCHANDRA GUPTA 

[A] ABHISHEKKUMAR MAHESHCHANDRA GUPTA 

[AJ DHARMENDRASINH RANJIT CHAVDA 

[A) NILESH RAMESHBHAI DESAI 

Assessee Name 

[A] PARSHOTTAM JODHABHAI JETHAVA 

[A] RACHNA ASHOKBHAI DESAI 

[A] VIRAL BHUPATBHAI KAKADIYA (E-FILED) 

[A] SNEHLATABEN JIVRAMBHAI VASAVA 

[A] MOTION CREATIONS 

[A1 BHIKUBHAI PARSOTTAMBHAI PATEL 

[A] RAMANBHAI P. VIRADIYA HUF 

[A] JIGNESHKUMAR HARKISHANDAS PATEL 

[AJ UTPALKUMAR DEVENDRAKUMAR THAKOR 

IA1 JITENDRA AMBALAL BRAHMBHATT 

[A] JITENDRA MEHTA 

[A] SANKETKUMAR DIPAKBHAI VASHI 

[AI BHARATSINH JAYSINH VARACHHIA 

[A] RAMILABEN SURESHBHAI PATEL 

[A] MANOJKUMAR JHUMARMAL BAID 

[A] CHINTAN GUVANTBHAI SHAH 

Remarks 

For Assistant Registrar 
07-Jan-2026 
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2 

3 

4 

5 

6 

7 

9 

10 

11 

12 

13 

14 

15 

16 

17 

18 

19 

20 

Appeal Number 

ITA 216/SRT/2025 

ITA 267/SRT/2025 

CISCO WEBEX MEETING ID 2642 174 7421 AND PASSWORD 1234 (AT: 10:30 AM) 

ITA 356/SRT/2025 

ITA 927/SRT/2025 

ITA 934/SRT/2025 

ITA 954/SRT/2025 

ITA 956/SRT/2025 

ITA 967/SRT/2025 

ITA 980/SRT/2025 

ITA 782/SRT/2024 

ITA 783/SRT/2024 

ITA 858/SRT/2024 

ITA 865/SRT/2024 

ITA 997/SXT/2024 

ITA 1000/SRT/2024 

ITA 1258/SRT/2024 

ITA 1337/SRT/2024 

ITA 523/SRT/2025 

ITA 524/SRT/2025 

ITA 1093/SRT/2025 

CAUSE LIST OF SMC BENCH FOR 21-JANUARY-2026.(WEDNESDAY) 
BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT 

AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER 

Assmt. Year 

2013-14 

2022-23 

2016-17 

2012-13 

2012-13 

2017-18 

2017-18 

2014-15 

2023-24 

2012-13 

2013-14 

2014-15 

2012-13 

2018-19 

2012-13 

2007-08 

2007-08 

INCOME TAX APPELLATE TRIBUNAL,SURAT 

2012-13 

2013-14 

2017-18 

IN COURT ROOM 1 

[D] SHREE GAJANAND CORPORATION 

[A] MAHESHKUMAR VITTHALBHAI VATLIYA 

[AJ NAVKAR INDIA 

[AJ BHANUSHANKAR KASALSHIBHAI DAVE 

[A] ARCHANA GOYAL 

[A] HLE ENGINEERS PVT LTD 

Assessee Name 

[AJ EMERALD GEMS PRIVATE LIMITED 

[A] MITHALAL DULESINGHJI BHANDARI 

[AJ JITESHBHAI MADHUBHAI KATHIRIYA 

[A] MANO) VASANTLAL VAIDYA 

[A] MANOJ VASANTLAL VAIDYA 

[AJ PRAGIIBHAI PARSHOTAMBHAI PATEL 

[AJ GHANSHYAMBHAI DEVRAJBHAI DOBARIYA 

[AJ JAYENDRAKUMAR JAYANTIBHAI RAFALIYA 

[A] MAHESH K PATEL 

[A] CHANDULAL RAMCHANDRA KANJANI 

[AJ SURESHBHAI POPATLAL PATEL L/H SOHANKUMAR SURESHKUMAR PATEL 

[A] BAKHTAVAR JAMSHED SHROFF 

[A] KAMLESHBHAI RAMANLAL NAIK 

[AJ MUKESHBHAI LAVJIBHAI MANGUKIYA 

Remarks 

For Assistant Registrar 
07-Jan-2026 



Srl 
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2 

5 

6 

7 

8 

10 

1 

11 

12 

13 

14 

15 

16 

17 

Appeal Number 

ITA 362/SRT/2025 

ITA 546/SRT/2025 

CISCO WEBEX MEETING ID 2642 174 7421 AND PASSWORD 1234 (AT: 10:30 AM) 

ITA 817/SRT/2025 

ITA 1173/SRT/2025 

ITA 1175/SRT/2025 

ITA 1181/SRT/2025 

ITA 1184/SRT/2025 

ITA 719/SRT/2025 

ITA 1018/SRT/2025 

ITA 1212/SRT/2025 

ITA 1216/SRT/2025 

ITA 1227/SRT/2025 

ITA 1233/SRT/2025 

ITA 1234/SRT/2025 

ITA 1235/SRT/2025 

ITA 1242/SRT/2025 

ITA 1243/SRT/2025 

CAUSE LIST OF SMC BENCH FOR 22-JANUARY-2026 (THURSDAY) 
BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER 

Assmt. Year 

2016-17 

2013-14 

2009-10 

2017-18 

2017-18 

2017-18 

2016-17 

2010-11 

2017-18 

2019-20 

2020-21 

2011-12 

2017-18 

2017-18 

INCOME TAX APPELLATE TRIBUNAL, SURAT 

2017-18 

2012-13 

2013-14 

IN COURT ROOM 1 

[A] SHRI NAVSARI KHEDUT SAHKARI SOCIETY LTD. 

[A] BHUPENDRALAL SANMUKHLAL PATEL 

[A] BANKIMCHANDRA M. DESAI 

[A] DAVALBEN BALUBHAI MAKWANA 

[A] BHARATSINH JAYSINH VARACHHIYA 

Assessee Name 

[A] NILESHKUMAR NATVARLAL SHAH 

TA] RAHULKUMAR SHANTILAL SHAH 

[AJ KETAN CHIMANLAL DHRUV 

[A] BAVCHANDBHAI NATHABAHI ALAGOTRA 

[A] DHRUV MUKESH AGARWAL 

[A] NAYANKUMAR AMBUBHAI PATEL 

[A] HIMMATBHAI BALUBHAI SHELADIA 

(A] NAFISHABIBI DAVJI 

[AJ NAFISHABIBI DAVJI 

[A] NAFISHABIBI DAVJI 

[AJ RITESH RAMESH CONTRACTOR 

[AJ RITESH RAMESH CONTRACTOR 

Remarks 

For Assistant Registrar 
07-Jan-2026 
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8 

6 

9 

10 

11 

2 

12 
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13 

14 

15 

16 

18 

17 

19 

20 

21 

22 

23 

24 

25 

Appeal Number 

ITA 900/SRT/2024 

ITA 94/SRT/2025 

CISCO WEBEX MEETING ID 2642 174 7421 AND PASSWORD 1234 (AT: 10:30 AM) 

Assessee Name 

ITA 285/SRT/2025 

ITA 372/SRT/2025 

ITA 433/SRT/2025 

ITA 436/SRT/2025 

ITA 443/SRT/2025 

ITA 462/SRT/2025 

ITA 473/SRT/2025 

ITA 728/SRT/2025 

ITA 1019/SRT/2025 

ITA 1104/SRT/2025 

ITA 1105/SRT/2025 

ITA 1185/SRT/2025 

ITA 1186/SRT/2025 

ITA 1188/SRT/2025 

ITA 1189/SRT/2025 

ITA 1192/SRT/2025 

ITA 1211/skT/2025 

ITA 1245/SRT/2025 

ITA 1246/SRT/2025 

ITA 1252/SRT/2025 

ITA 1254/SRT/2025 

ITA 1255/SRT/2025 

ITA 1260/SRT/2025 

CAUSE LIST OF SMC BENCH FOR 23-JANUARY-2026 (ERIDAY) 

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT 
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER 

Assmt, Year 

2013-14 

2019-20 

2018-19 

2010-11 

2012-13 

2010-11 

2014-15 

2018-19 

2015-16 

2017-18 

2017-18 

2019-20 

2024-25 

2015-16 

2020-21 

2023-24 

2012-13 

2019-20 

2018-19 

2017-18 

2017-18 

2014-15 

INCOME TAX APPELLATE TRIBUNAL, SURAT 

2017-18 

2022-23 

2012-13 

IN COURT ROOM 1 

[A) MALINI SATISH PAREKH 

[A] KETAN BHIKHUBHAI MESHIYA 

[A] DEVENBHAI MAFATLAL PATEL 

[A] HIREN AVINASH MODI 

[A] MINAXIBEN RAVINDRABHAI PATEL 

[A] BHAVESHBHARTHI GHANSHYAMBHARTHI GOSWAMI 

[A] SHAGUN INFRA ESTATE PRIVATE LIMITED 

[A] AKASHBHAI RASHMINBHAI SAVANI 

[A] DISHANT SURESHBHA PATEL 

[A] SHRI LAXMI TRADERS 
[A] VIJAY TEJBAHADUR SINGH LEGAL REPRESENTATIVE FOR REKHA VIJAYKUMAR |SINGH 

[A] HITESH BHIKHUBHAI DESAI 

[A] HIMAKSHUBHAI NAGINBHAI CHAUHAN 

[A] NAROTTAMBHAI CHHOTUBHAI PATEL 

[A] DIVYA SHYAMAPRAKASH VAIDYA 

[A] PRAFUL RAMESHBHAI AMIPARA 

[A] KANJIBHAI DAYALBHAI PATEL 

TA] ARVINDKUMAR MAHENDRAKUMAR GOYAL 

[A] SURANATH BHIMNATH SIDH 

[A] IESHA JEWELS PRIVATE LIMITED 

[A] SHANTABEN MANUBHAI PATEL 

[A] B M TRADERS 

[A] UMANA MUDREKA LOKHANDWALA 

[A] NARENDRABHAI BABUBHAI HIRPARA 

[A] HITESHBHAI MANSUKHBHAI PATEL 

Remarks 

For Assistant Registrar 
07-Jan-2026 
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